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Present: Mr. Anirudh Gupta proxy counsel for the applicants

Mr. T.S. Hundal, proxy counsel for the respondents alonq ,
with Col. Gautam Taneja, CWE Bathinda.

1. Pursuant to.order of the preceding date, Respondent No. 3 is
present in person.

2. Compllance affndawt filed today in Court is taken on record along
with Annexure C-1, subject to all just exceptlons

3. As per com_pliance affidavit, order of the Tribunal has s‘i‘nce been
complied with. Accordingly, the instant CP is dismissed as
infructuous. Notices issued to Respondents No. 3 and 4 stand
discharged. | |
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